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BEFORE THE REG STRAR MR SURAJI T DEY

Petition(s) for Special Leave to Appeal (O No(s) .

ATUL KUVAR GUPTA & ANR
VERSUS
AM T MOHAN M TTAL & ANR

(with interimrelief and office report)

Date : 14/08/ 2015 This petition was called on for hearing today.

For Petitioner(s)
M Amt Wadhwa, Adv.
Dr. Vinod Kumar Tewari, Adv.

For Respondent (s)
M. Samir Ali Khan, Adv.

SECTI ON Xl

A

35242/ 2013

Petitioner(s)

Respondent ( s)

UPON hearing the counsel the Court nade the follow ng

ORDER

Count er af fidavit on behal f of r espondent

al ready on record.

Service is conplete in respect of respondent no.2 but

none has entered appearance.

Matter stands conplete. Registry to process the nmatter

for being listed before the Hon' ble Court as per rules.

Signature Not Verified

Digitally signed by
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Petition(s) for Special Leave to Appeal (O No(s) .

no. 1 is

Hema Josh
Dat e: 2015.08.19
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Reason:

(SURAJI T DEY)
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ATUL KUMAR GUPTA & ANR Petitioner(s)
VERSUS
AM T MOHAN M TTAL & ANR Respondent (s)

(with interimrelief and office report)

Date : 14/08/ 2015 This petition was called on for hearing today.

For Petitioner(s)

M Anrit Wadhwa, Adv.
Dr. Vinod Kumar Tewari, Adv.

For Respondent (s)
M. Samr Ali Khan, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER

Count er af fidavit on behal f of r espondent no. 1 is
al ready on record.
Service is conplete in respect of respondent no.2 but

none has entered appearance.

Matter stands conplete. Registry to process the matter

for being listed before the Hon' ble Court as per rules.

Signature Not Verified

Digitally signed by
Herma Josh
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